IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date

: 26.03.2026

Case No.

21187/2026 [26.03.2026 |[WP(C)/5385/2026  [10 |
21188/202626.03.2026 |CMP/316/2024 10|
21202/202626.03.2026 |ABLAPL/1621/2026 |10 |
21214/202626.03.2026 |ABLAPL/1658/2026 |10 |
21217/202626.03.2026 |ABLAPL/1665/2026 |10 |
21239/202626.03.2026 |CMP/431/2026 10|
21245/202626.03.2026 |CRLMP/282/2026 10|
21246/202626.03.2026 |CRLMP/354/2026 10|
21255/202626.03.2026 |CMP/491/2026 10|
21257/202626.03.2026  [WA/727/2025 10|
21262/2026(26.03.2026 |FAO/36/2026 0 |
21269/2026(26.03.2026  |CRLA/272/2026 7 |
21271/202626.03.2026 |CRLMC/826/2026 0 |
21272/202626.03.2026 |[WP(C)/17660/2021 |10 |
21274/202626.03.2026 |[WP(C)/24917/2025 (10 |
17.¢
21275/2026 26.03.2026 WP (C)/7755/2026 |10 ;;;Z
LESS
21276/2026(26.03.2026  |MACA/702/2024 10 |
21278/2026(26.03.2026  |MACA/703/2024 10 |
21279/2026(26.03.2026 WP (C)/125/2026 10 |
21280/2026(26.03.2026  |CMP/1052/2025 10|
21281/2026(26.03.2026  |[WP(C)/6119/2026 |10 |
21282/2026(26.03.2026  |[WP(C)/8041/2026 |10 |
21284/2026(26.03.2026  |ABLAPL/1778/2026 |10 |
21285/202626.03.2026 WP (C)/134/2026 0 |
21286/202626.03.2026 |[WP(C)/9180/2026 |10 |
21287/202626.03.2026 |[WP(C)/5397/2026 |10 |
21288/202626.03.2026 |[WP(C)/8360/2026 |10 |
21289/2026(26.03.2026  |ABLAPL/1779/2026 |10 |
21290/202626.03.2026 |[WP(C)/1712/2026 |10 |
21293/202626.03.2026  |BLAPL/1436/2026 |10 |




21441/202626.03.2026 |ABLAPL/1789/2026 |10

21443/202626.03.2026 |ABLAPL/1568/2026 |10

21444/202626.03.2026 |RSA/158/2026 10

21445/202626.03.2026 |ABLAPL/1787/2026 |10

21446/202626.03.2026 |WP(C)/8058/2026 |10

21447/202626.03.2026 |[WP(C)/8798/2026 |10

21449/202626.03.2026 WP (C)/449/2026 110

21452/202626.03.2026 |[WP(C)/8488/2026 |10

21454/202626.03.2026  |[WP(C)/8699/2026 |10

21456/202626.03.2026  |[WP(C)/6350/2026 |10

21323/202626.03.2026 WP (C)/9242/2026 |10 |
21326/202626.03.2026 |[WP(C)/8404/2026 |10 |
21327/202626.03.2026 [WP(C)/8527/2026 |10 |
21331/202626.03.2026 [WP(C)/8232/2026 |10 |
21332/202626.03.2026 |[WP(C)/8586/2026 |10 |
21335/202626.03.2026 |[WP(C)/4972/2026 |10 |
21337/2026 [26.03.2026 |[WP(C)/4015/2026 |10 |
21348/202626.03.2026 |[WP(C)/8704/2026 |10 |
21362/202626.03.2026 |[WP(C)/8135/2026 |10 |
21363/202626.03.2026 |[WP(C)/8523/2026 |10 |
21366/202626.03.2026 |[WP(C)/6599/2026 |10 |
21368/2026(26.03.2026 WP (C)/35757/2025 |10 |
21371/2026(26.03.2026 WP (C)/4442/2026 |10 |
21379/202626.03.2026 WP (C)/8495/2026 |10 |
21388/2026(26.03.2026  |ABLAPL/1744/2026 |10 |
21390/202626.03.2026  |ABLAPL/1762/2026 |10 |
21391/2026(26.03.2026  |CRLA/217/2025 0 |
21395/2026(26.03.2026  |CRLMC/924/2026 0 |
21396/202626.03.2026 WP (C)/8484/2026 |10 |
21397/2026(26.03.2026  |CRLMC/988/2026 0 |
21399/202626.03.2026 WP (C)/8546/2026 |10 |
21400/202626.03.2026  |CRLMP/343/2026 0 |
21404/2026(26.03.2026  |CRLMP/325/2026 0 |
21405/202626.03.2026 |TRP(C)/66/2026 0 |
21407/202626.03.2026 WP (C)/201/2025 0 |
21409/202626.03.2026 WP (C)/8510/2026 |10 |
21411/202626.03.2026  |[WP(C)/8519/2026 |10 |
21412/2026(26.03.2026 WP (C)/34871/2025 |10 |
21414/2026(26.03.2026  |[WP(C)/9046/2026 |10 |
21418/2026(26.03.2026 WP (C)/8826/2026 |10 |
21432/2026(26.03.2026  |SA/299/1988 7 |
21440/2026(26.03.2026 WP (C)/24/2026 7 |

|

|

|

|

|

|

|

|

|

|

|

21457/2026(26.03.2026  |ABLAPL/13136/2019 |10




21458/202626.03.2026 [WP(C)/9222/2026 |10 |
21459/202626.03.2026 WP (C)/37692/2020 |10 |
21460/202626.03.2026 [WP(C)/9213/2026 |10 |
21461/202626.03.2026 |BLAPL/9778/2025 |10 |
121463/202626.03.2026  [BLAPL/97/2026 0 |
21464/202626.03.2026 |BLAPL/1489/2026 |10 |
21469/2026 [26.03.2026 |[WP(C)/9069/2026 |10 |
21470/202626.03.2026 [WP(C)/9211/2026 |10 |
21471/202626.03.2026 |[WP(C)/3540/2026 |10 |
21472/202626.03.2026 |[WP(C)/21282/2013 |10 |
DOCL
AVAT
21473/2026(26.03.2026 |MA/130/1967 7 -
TO E
PATL
21474/202626.03.2026 [WP(C)/8927/2026 |10 |
21477/202626.03.2026 [WP(C)/35931/2020 |10 |
21478/202626.03.2026 [WA/540/2025 0 |
21479/202626.03.2026 |[WP(C)/8965/2026 |10 |
21480/202626.03.2026 |ABLAPL/1585/2026 |10 |
21481/2026(26.03.2026  |[WA/2753/2024 0 |
21482/2026(26.03.2026  |[WP(C)/2753/2024 |10 |
21483/2026(26.03.2026  |[WA/2753/2024 0 |
21484/2026(26.03.2026 WP (C)/8538/2026 |10 |
21485/2026(26.03.2026 WP (C)/6353/2026 |10 |
21486/202626.03.2026  |[WP(C)/8535/2026 |10 |
21487/2026(26.03.2026  [WP(C)/23733/2024 |10 |
21488/202626.03.2026  |[WP(C)/8595/2026 |10 |
21489/202626.03.2026 WP (C)/8541/2026 |10 |
21490/202626.03.2026 WP (C)/13388/2023 |10 |
21491/202626.03.2026  [WP(C)/13391/2023 |10 |
21492/2026(26.03.2026 WP (C)/8325/2026 |10 |
21493/2026(26.03.2026  |[WP(C)/13388/2023 |10 |
21494/2026(26.03.2026  [WP(C)/13391/2023 |10 |
21495/2026(26.03.2026  [WP(C)/17374/2023 |10 |
21496/202626.03.2026  [WPC (OAC) /3649/2017 |10 |
21497/2026(26.03.2026  [WPC (OAC) /558/2019 |10 |
21498/2026(26.03.2026  |ABLAPL/1751/2026 |10 |
21499/2026(26.03.2026  |ABLAPL/1585/2026 |10 |
21501/2026(26.03.2026 WP (C)/39394/2023 |10 |
21502/202626.03.2026 |[WP(C)/8461/2026 |10 |
21503/202626.03.2026 |[WP(C)/18861/2012 |10 |
21504/202626.03.2026 |[WP(C)/7897/2022 |10 |
21505/202626.03.2026  |ABLAPL/1741/2026 |10 |




ENKA 21506/2026 26.03.2026 |[BLAPL/1462/2026 |7 |
21507/2026 26.03.2026 |ABLAPL/1742/2026 |10 |
21508/202626.03.2026 |[WP(C)/7010/2026 |10 |
21509/2026 (26.03.2026 WP (C)/3106/2025 |7 ;Agg

LESS
21510/202626.03.2026  [WP(C)/7726/2026 |10 |
21511/2026(26.03.2026  |[WP(C)/3103/2025 |7 ;Agg

LESS
21512/202626.03.2026 |[WP(C)/8844/2026 |10 |

0 21513/2026 (26.03.2026 |CRLA/836/2024 7 ;Agg

LESS
21514/202626.03.2026 |[WP(C)/8979/2026 |10 |
21516/202626.03.2026  |[WP(C)/8984/2026 |10 |

0 21517/2026 (26.03.2026 WP (C)/4338/2025 |7 éAgg

LESS
21518/202626.03.2026  |[WP(C)/8976/2026 |10 |

0 21519/2026(26.03.2026  |CRLA/138/2026 7 |
21520/202626.03.2026  |CONTC/6334/2025 |10 |
21521/202626.03.2026 |ABLAPL/1712/2026 |7 |
21522/202626.03.2026 |CONTC/6348/2025 |10 |
21523/202626.03.2026  |ABLAPL/1758/2026 |7 |
21525/202626.03.2026 WP (C)/6232/2025 |10 |

A 21526/2026(26.03.2026  |CMP/531/2026 0 |

R 21527/2026(26.03.2026  |ABLAPL/1812/2026 |10 |
21529/202626.03.2026  |ABLAPL/7419/2025 |10 |

A 21530/2026(26.03.2026  |MACA/231/2022 10 |
21531/2026(26.03.2026 WP (C)/7692/2026 |10 |
21532/2026(26.03.2026 WP (C)/7489/2026 |10 |
21533/2026(26.03.2026 |CONTC/717/2026 10 |
21535/202626.03.2026  |[BLAPL/1008/2023 |10 |
21537/2026(26.03.2026  |[BLAPL/1008/2023 |10 |
21538/202626.03.2026  |BLAPL/1461/2026 |10 |
21539/202626.03.2026  |BLAPL/1473/2026 |10 |

HANTY 21540/2026(26.03.2026 |ARBA/35/2019 0 |
21541/202626.03.2026 |[WP(C)/8280/2026 |10 |
21542/2026(26.03.2026  |BLAPL/1478/2026 |10 |

INGH,M.M.SATAPATHY,R.N.MOHANTY,A.K.BISOI,D.BAL 21543/2026 26.03.2026 |ARBA/37/2019 0 |
21544/2026(26.03.2026  |BLAPL/1519/2026 |10 |
21546/202626.03.2026  |BLAPL/1526/2026 |10 |
21547/2026(26.03.2026  |ARBA/41/2022 0 |
21549/2026(26.03.2026  |BLAPL/1534/2026 |10 |
21550/202626.03.2026  |MACA/567/2011 0 |




21551/202626.03.2026 |[BLAPL/1537/2026 |10 |
121552/2026 26.03.2026 |FAO/67/2021 0 |
21553/202626.03.2026 |[BLAPL/1540/2026 |10 |
21555/202626.03.2026 |CONTC/3671/2025 |10 |
21556/202626.03.2026 |CRLA/573/2023 0 |
21557/202626.03.2026 WP (C)/5427/2026 |10 |
21558/202626.03.2026 |ABLAPL/335/2026 |10 |
21559/2026(26.03.2026  |ABLAPL/14612/2025 |10 |
21560/202626.03.2026 |[WP(C)/9229/2026 |10 |
21561/202626.03.2026 |[WP(C)/9161/2026 |10 |
21562/202626.03.2026 |[WP(C)/8713/2026 |10 |
21563/2026(26.03.2026 |[WP(C)/31080/2025 |10 |
21564/2026(26.03.2026 |[WP(C)/21180/2025 |10 |
21565/2026(26.03.2026  [WP(C)/8799/2026 |10 |
21567/2026(26.03.2026  [WP(C)/9093/2026 |10 |
21568/202626.03.2026 WP (C)/32080/2025 |7 |
21569/2026(26.03.2026  [WP(C)/15725/2023 |10 |
21570/202626.03.2026  [WP(C)/9299/2026 |10 |
21572/2026(26.03.2026 WP (C)/8472/2026 |10 |
21573/2026(26.03.2026 WP (C)/34284/2025 |10 |
21574/202626.03.2026  |ABLAPL/1134/2026 |10 |
21575/202626.03.2026  [WP(C)/32052/2025 |10 |
21576/202626.03.2026  |BLAPL/29547/2013 |10 |
21577/2026(26.03.2026  [WP(C)/31708/2025 |10 |
21579/202626.03.2026  |[WP(C)/2841/2026 |10 |
TISH 21580/202626.03.2026 WP (C)/24988/2025 |10 |
TISH 21581/202626.03.2026 WP (C)/23240/2025 |10 |
21582/2026(26.03.2026 |[WP(C)/8059/2026 |10 |
21583/2026(26.03.2026  |CMAPL/13/2026 10 |
21584/2026(26.03.2026 |JCRLA/96/2003 10 |
21585/202626.03.2026 |CRLA/65/2009 10 |
21586/2026(26.03.2026  |[WP(C)/6500/2026 |10 |
21587/2026(26.03.2026  |JCRLA/25/2011 10|
21588/2026(26.03.2026  |[WP(C)/4036/2022 |10 |
TISH 21589/2026(26.03.2026  [WP(C)/25022/2025 |10 |
21590/202626.03.2026  |[WP(C)/16630/2022 |10 |
21591/2026(26.03.2026 |CRLA/586/2020 7 |
21592/202626.03.2026 |[WP(C)/18538/2024 |10 |
21593/202626.03.2026 |[WP(C)/6730/2024 |10 |
21594/2026(26.03.2026  |JCRLA/33/2020 0 |
21595/202626.03.2026  |SA/332/1997 0 |
21596/202626.03.2026 |CRLREV/167/2026 |10 |
21597/2026(26.03.2026  |JCRLA/40/2012 0 |




21598/202626.03.2026 |[WP(C)/9142/2026 |10 |
21599/202626.03.2026 WP (C)/9493/2026 |10 |
21600/2026 26.03.2026 |CRLMA/26/2016 0 |

ERA 21601/202626.03.2026 |ABLAPL/6444/2025 |10 |
21603/202626.03.2026 |JCRLA/9/2016 0 |
21604/2026 26.03.2026 |MACA/232/2024 0 |
21605/202626.03.2026 |CONTC/430/2026 0 |
21606/2026(26.03.2026 |JCRLA/69/2012 0|
21607/202626.03.2026 |[WP(C)/9167/2026 |10 |
21608/2026(26.03.2026 |CRLA/165/2016 0 |
21609/2026(26.03.2026 |CONTC/197/2026 0 |
21610/202626.03.2026 |MACA/1026/2023 0 |
21611/202626.03.2026 |FAO/41/2026 10|
21612/202626.03.2026 |ABLAPL/1745/2026 |10 |
21613/202626.03.2026 |CONTC/670/2026 10|
21614/202626.03.2026 |ABLAPL/1654/2026 |10 |
21615/2026(26.03.2026 |CRLMP/302/2026 0 |
21616/2026(26.03.2026  [WP(C)/32053/2025 |10 |
21617/2026(26.03.2026  |[WP(C)/31653/2025 |10 |
21618/202626.03.2026  |[WP(C)/9304/2026 |10 |
21619/202626.03.2026  [WP(C)/5058/2005 |10 |
| | Total 2108

N I C (Software Team)



